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1969, and do communicate to this HouseA
the names of the members so nominated
by Rajya Sabha.” c-

MR. SPEAKER : The question is :

““That this House do recommend to
Rajya Sabha that Rajya Sabha do agree
to nominate seven members from Rajva
Sabha to associate with the Committee
on Public Accounts of the House for
the term beginning on the 1st May, 1968,
and ending on the 30th April, 1969, and
do communicate to this House the
names of the members so nominated by
Rajya Sabha.”

The motion was adopted.

Comwittee on Public Undertakings
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MR. SPEAKER :

“That the members of this House do
proceed to elect in the manner required
by sub-rule (1) of Rule 312B of the
Rules of Procedure and. Conduct of
Business in Lok Sabha, ten members
from among themselves to serve as
members of the Committee on Public
Undertakings for the term beginning
on the 1st May, 1968 and ending on the
30th April, 1969.”

The motion was adopted.
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The question is :
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MR. SPEAKER :

“That this House do recommend to
Rajya Sabha that Rajya Sabha do agree
to nominate five members from Rajya
Sabha to associate with the Committee
on Public Undertakings of the House
for the term beginning on the Ist May,
1968 and ending on the 30th April, 1969
and do communicate to this House the
names of the members so nominated by
Rajya Sabha.”

The motion was adopted.

The question is :

12.48 hrs
DEMANDS FOR GRANTS, 1968-69—conrd,

Ministry of Food, Agriculture, Co mmunity
Development and Co-operation—contd.

MR. SPEAKER : The House will now
take up further discussion and voting on
the Demands for Grants under the control
of the Ministry of Food, Agriculture, Com-
munity Development and Co-operation.
We have still got five hours which is the
balance of the time for the Food debate.
And today we have the Non-official busi-
ness from -4-00 P.M. or so, Therefore it
will overflow to Monday. The hon. Minis-
ter will reply on Monday, 1 think, by about
3 o'clock or 4 o’clock. Let us fix up the
time on Monday.

Shri B. N, Bhargava.
1249 hrs.
[Mr. Deputy Speaker In the Chair].
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